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(4) Twenty-Eighth Report on action
taken on 79th Report (8th Lok
Sabha) on Short-biliing of telephone
call charges of heavy callers.

(5) Twenty-Ninth Report: on  action
taken on 187th Report (8th Lok
Sabha) on infractuous and avoida-
ble extra expenditure in the acquisi-
tion of certain special purpose naval
vessels.

(6) Thirticth Report on action taken
on 145th Report (8th Lok Sabha)
on Union Excise Duties—Price lists.

MOTION FOR ELECTION TO THE

SHREE CHITRA TIRUNAL INSTITUTE

FOR MEDICAL SCIENCES AND
TECHNOLOGY, TRIVANDRUM

THE MINISTER OF STATE IN THE
(MINISTRY OF PERSONNEL. PUB-
1IC GRIEVANCES AND PENSIONS
(SHRIMATI MARGARET ALVA):
Madam, T beg to move the following
Motion:—

That in pursuance of clause (§) of
section 5, read with sub-section (1)
of section 6 of the Sree Chitra Tiru-
ral Institute for Medical Sciences and
~Technology, Trivandrum Act, 1980
(52 of 1980), this House do proceed
to elect, in such . manner as the
Chairman may direct, one Member
. from’ among the  Members "of the
House to be a member of the Sree
Chitra Tirunal Imnstitute for Medical
Sciences and  Technology, Trivand-
rum,

The question was put and the motion
was adopted.

-—

ANNOUNCEMENT RE.  GOVERN-
MENT BUSINESS FOR THE WEEK
COMMENCING 4TH MAY, 1992

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINIS-
TER OF STATE IN THE MIN-
ISTRY OF HOME AFFAIRS
(SHRI M M. JACOB): With vour per-

allotted to the late Shri 224 - -
A. G. Kulkarni ’

mission. Madam, I rise to announce that
fiovernment Business during the woek
commencing Monday, 4th May - 1992
will consist of:

l. Discussion on the working of Mi-
nistry  of - Industry.

and return of the
passed by the Lok

2- Concsideration
following Bills as
Sabha:

(a) The Appropriation (No. 2) Bill,
1992,

(b) The Finance Bill, 1992.

SHRI SURESH KALMADI| {Mahara-
sitra): Miadam, I wish to raise with an-
gusish. . . . (Interruptions) . .

THE DEPUYY CHAIRMAN: Let me
identify everybody and then one by one
1 will  call...(Interruptions) 1 will call
you Mr. Subramanium Swamy. Yes, Mr,
Kalmadi.

RE. REPORTED CANCELLA|ION OF

RESIDENTIAL ACCOMMODATION

ALLOTTED TO THE LATE SHRI A
G. KULKARNI

SHRI SURESH KALMADI (Maharash-
tra): Madam, I wish to raise a matter ve-
garding the late Shri A. G Kulkarni. ..
(Itterruptions) ..

THE DEPUTY CHAIRMAN: Odred,
quite (Inferruptions) .. We have started
some business in the House. Will the hono-
urable Members be kind enough to geep
quite (Interruptions). ..

SHRI SURESH KALMADI: Madam, T
wish to raise this matter with deep anguish.

Madam. a letter has been received by
Shrimati Malatj Kulkarni, wife of our for-
mer Member, Shri Kulkarni, who died just
two days back. The letter states that con-
sequent on the sad demise of Shri A. G.
Kulkarni on 27-4-92, the Government ac-




